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innovations throughout the country 
and, if 10, what Bre the details? 

Shrl Maoubhai Shah: There are 
spates ot exhibitions in this country 
practically !!very day; in one or other 
part of the country exhibitions are 
being held. We do not really at the 
Central Government level, hold any 
local exhibition. This is all the work 
of local enterprises. 

Dr. L. M. Slnrhvi: Only to !!m-
phasise indigenous innovations; that 
is all. 

Sbrl Maftllbhai Shah: Yes; We do 
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·783. Dr. Chaadrabhan Sin&'h: 
Shrl A. S. SaIpJ: 
Stu-I Lakhmu Bbawani: 
Shrl Wadiwa: 

Will the Minister of lroa aDd steel 
be pleased to refer to the reply given 
to Starred Question No. 798 on the 
10th December, 1965 and state: 

(a) whether the Government of 
India have since taken IInal decision 
on the feasibility of study by M/S 
Kuliiian Corporation (1) Private 
Limited regarding the establishment 
of pig iron complex; and 

that. (b) it so, the nature of the decision 
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taken? 

The Deputy MinIster In the Mlnis-
try Of Iron and Steel (Shrl P. C. 
Sethi): (a) No, Sir. 

(b) Does not arise. 

Dr. Chaadrabhan Sin&'h: MIlT I 
know whether this Corporation re-
commended any particular site in 
Madhya Pradesh? 

Shri P. C. SethI: They had recom-
mended the Katni area as one of the 
sites in Madhya Pradesh. 

Dr. Chandrabhan Slnrh: What action 
is Government going to take On that 
recommendation? 

Shri P. C. Sethi: It is stm under 
examination. The overall decision 
will be taken when the Government 
takes a decision to put up a bla.t 
furnace complex. 

Exteuloa of .mee to Memben 01 
Ballw.,. Board 

·'84. Shri A. P. Sharma: Will the 
Minister ot Ballwaf" be pleased to 
state: 

(a) whether it is a tact that Borne 
Additional Members and Members of 
Railway Board have been or are belnr 
liven extension of service during the 
current year; and 
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(b) if so, the particulars thereof and 
the reasons therefor? 

'lbe MInIster of State In the Minis-
try .f RaIlway. (Dr. Bam Subha&' 
Sillch): (a) and (b). So far this year 
only Chairman, Railway Board has 
been granted extension of service for 
one year from 22nd January, 1966. 
Extensions of service are granted in 
the public interest and each case is 
decided on merits after taking into 
consideration the requirements obtain~ 
ing at the appropriate time. 

ShrI A. P. Sharma: According to the 
existing rules, people in technical 
departments are to be granted exten-
sion. May I know why technical 
officers, particulally the Member 
(Mechanical Engineering), was not 
given extension in this case? 

Dr. Ram Subhag Singh: As I stated 
in the main reply, each question is 
examined on merits and that was also 
8.XllJ11ined. 

12.00 hro. 

SHORT NOTICE QUESnON 
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..... blla1 Shah): (a) Yes, Sir. 

(b) The 'procedural details involved 
in the release of Aid Cargoes are 
being examined at present by the 
Governments of Indi" und Pakistan. 
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Shrl RaIlP: What is the value of 
this cargo and is there any counter-
vailing cargo belonging to them on 
our lide which we may have to hand 
over to them in exchange? 

Shrl MaDubhal Shah: We have our 
III consignments costing Rs. 2.711 
crores. Likewise their consignments 
will cost us perhaps Rs. 1.30 crores. 

Shrl Rem Barua: May I know If It 
is not a fact that the Government had 
decided uniluterally to release U.S. 
aid cargo to Pakistan at the behest of 
the US Government, and if so, may I 
know whether our Government have 
ascertained either from the Pakistani 
source or from the US 8OUI'ce if " 
similar reQuest was m.de by the US 
Government to Pakistan to releas., 
Our cargo? 

Shrl MaDubhal Shah: That is what 
was contained in my answer. It was 
not at the behest of anyone or the 
other government; both the countries 
have all'eed to release the aid carlO. 
In what manner to do it i.e. the pro-
cedure, i. still under consideration. 

Shrt aem 1Iaraa: It was reported 
very clearly in headlines in news-
papers that the Government ot India 
have decided unilaterally to releue 
US cargo, becaule the US Government 




